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Items and the total amount of foreian capi-
tal invested in the-e companies; 

(c) the total .profit made by these com-
panies in the last three years; and 

(d) the reasons why Government permit 
foreign collaboration when these things cal. 
be manufactured indigenously? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AH'vIED): ("i to (~ . A statement giving 
the information, to the extent it is readily 
available, is laid on the Table of the House. 

[Placed i" I ihn,y. ~  No. LT2'S7/70.] 

(d) or ~  collaboration for t he manu-
facture of non-essential and low priority in-
dustries is now nnrma!ly not permitted, 
exceptions heing made only in the highly 
export-oriented schemes. Some of the com-
panies referred to in the attached statement 
were set up either before Independence or 
were allowed collaboration in the earlier 
period. when the country required imported 
technology even for simpler items. In cert"in 
cases collahorations were approved in the 
interest or exports. 
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Issue of Iodus .... al Licences 

'510, SHRI JYOTIRMOY BASU: 
Will the Mini ,ter of INDUSTRIAL DEVE-
UWMENT, INTERNAL TRADE AND 
COMPANY AFFAIRS be pleased to 
stale: 

(a) the number and value of industrial 
licences granted between the 1st April, 1969 
"od 31st January, 1970 ; 

(b) the items for which such licences 
have been granted: and 

(c) the number of industrial. licences 
granted during the period involving foreign 
financial or technkal collaboratiol! ? 

THE MINISTER OF INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS (SHRI F. A. 
AHMED): (a) 159 industrial licences 'BUd 
258 letters of intent were granted durinll the 
period in question Industrial licences and 
letters of intent are usually given for speci-
fic capacities. 

(b) Details of all Iicellces issued, includ-
ing the industry to which they relate, arc 
regularly published in the weekly "Bulletin 
of l"du'Trial Liunces, ImpOrT Licences and 
ExporT Licences", the weekly "Indlan Trade 
Journal" and the monthly "Jou,,,al of Indus-
try and Trade". Copies of these publications 
are supplied to the Parliament Library. 

(c) Information is being collected aDd 
will be laid on the Table of the House. 

Manufacture of Tractor. at H.M.T., 
PlnJore 

3195. SHRI CHANDRA SHEKHAR 
SINGH: Will the Minister of INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS be pleased to 
state: 

(a) whether it is a fact that Government 
have finally decided to start manufacturillll 
20-H.P. Czecb make tracton at the ,M:r. ~ 




